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BEFORE THE NATIONAL COMPANY LAW TRIBINAL.
MUMBAI BENCH

CP No. 602/2(41 )NCLT,MBMAH/201 7

8. The Company Petition is allowed. Copy of the Order to the Petitioner for requisite
compliance. No Order as to cost.

Bhaskara Pantula Mohan
Member (J)

M. K. Shrawat
Member (J)

Dated : l9th Decemher,2017
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